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Mysore Cement Ltd. 

-157. SHRI K. LAKKAPPA: Will 
the Minister of INDUSTRIAL DEVE· 
LOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) the authorised and paid-up capital 
of the Mysore Cement Ltd. at the time 
of its setting up and as on the 315t 
March, 1968; 

(b) the amount of loan which the Com-
pany have taken from the Central 
Government, banks or other parties 
separately, as on the 31st March, 1968; 
and 

(c) the workins results of the last 
three years and the nature of irrelllliari-
ties found and action taken by Govern-
ment, if any? 

THE iMINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
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AND COMPANY AFFAIRS (SHRI F.A. 
AHMED): (a) M's. Mysore Cements Ltd. 
was registered as a Public Limited Com-
pany on 13th May, 1958 with authorised 
capital of Rs. 3 crores. As per its first 
Balance-Sheet for the year ending 30th 
June, 1959 its paid.up capital stood at 
Rs. 3,800. While its authorised capital 
had remained unchanged at Rs. 3 crores 
its paid-up capital as on 30th June, 1968 
amounted to Rs. 249.9 lakhs. 

(b) The Company had outstanding 
loans of Rs. 2.82 crores as on 30th June, 
1968. Of this, loans from the State Bank 
of Mysore amounted to Rs. 10 lakhs, 
from Industrial Credit & Investment 
Corporation of India Rs. 48 Iakhs, from 
Export Import Bank, Washington Rs. 
39 lakhs and from Agency for Intema· 
tional Development Washington Rs. 1.85 
crores. 

(c) The Company made a profit before 
tax of Rs. 16.7 lakhs in 1965-66, Rs. 
52.3 lakhs in 1966-57 and Rs. 27.9 lakhs 
in 1967·68. No irregularities have 10 
far come to the Government's notice. 

8ritilb Jadla Corporatloll. Kaapar 

-lSS. SHRI A. SREEDHARAN: 
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